BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
- AHMEDABAD BENCH
AHMEDABAD

C.P. (I.B) No. 58/9/NCLT/AHM/2017

Coram: ~ Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' . MEMBER JUDICIAL
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Name of the Company: ‘Narendra & Narendra Steel Corporation
- V/s. -
Rajkamal Builders Pvt. Ltd.

Code

aaaaaa

R A N Ak me‘

A MENNT R
& yee)
() )

S.NO. NAME jCAPITAL LETTERS) DESIGNATION REPRESENTATION  SIGNATURE

2.

ORDER

Mr. Narendra Nahata present for Applicant/ Operational Creditor. None present for
Respondent. - '

Proof of dispatch of application filed.

Applicant is directed to serve notice of date of hearmg along with copy of this order
on Respondent and file proof of service. '

List the matter on 28.07.2017.
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BIKKI RAVEENDRA BABU

_ MEMBER JUDICIAL
Dated this the 21st day of July, 2017.




